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. FNo.14-1/2004-CO I(volll) .

¥, ) g Government of Indid’ T . T
_ Minist‘q,gf_\_/\_lqmen & Child Development -
/ ' Shastri Bhavan, New Delhi.
Dated the “April. 2007
1o i,

1 -a Secretaries in-charge of lCDS’IScheme in all States/UTs
2. Directors (cDS) in all States/UTs

f expansion of ICDS Scheme —~ assessment of the

wadi Centres.

Subject: Third phase o
{ additional Projec:s and Angan

requirernent &

Sir/Madam.

As you are aware. in a Public Interest Litigation (PIL) bearing number CWP
1ybr2001 - Feople's Union for Civil Liberties (PUCL) vs Uol & others, the Hon'ble
upreme Court. vide its order dated 29.4.2004 had, inter-alia. directed the 'nion of

te the timeframe within which the Scheme would pe expanded so as to

India to indica
habitations/settlements in the country. The Nat.onal Common Minimuni

cover 14 lakh
ent also envisages universalization of the ICDS

Programme (NCMP) of the Governm
Scheme -to provide a functional Anganwadi in every settlernont and ensufe full

2 In compliance of the Supreme Court's order and to implement the NCMP, an Inter-
3™ September. 2004 1o review the,

Min-ﬁigrial Task Force (IMTF) was con tituted_on 13

population ~norms and suggest revised norms_for setting of a Project_and_an

Anganwaci Centre under the ICDS Scheme. The norms recommended by the Inter-
inistesial Task Force vide its report of 15" June, 2005, were shared with all the
& vide ministry's letter No 14-8/2005-C0-| dated_ 12" July, 2005. Based on the

: ion norms, the States were requested to dicate their requiremerit of

ok | Projects/Anganwadi Centres for the 2% phase. of expansion of IcDS
el As per the requirements SO received, 166 Projects 106726 AWCs and

- f
25943 _,_ﬁ'mi Anganwadis have been sancticned to States/UTs during 2006-07.

. hrough e-mail (s
rd Myt q:_r,,_.i_r)'),the Hon'ble Supreme Court in its ‘order dated 13.12. 2006 has
directed the Union of India to sanctior and operationalise @ minimum of 14 lakn AWCs
'in a phased and. even mianner, starting forthwith and ending_[)ecember 2008 !n doing
so the Central Government is required to iderltif'y__S_(_Z_ba_nﬁd_§_T, Qa_k_)_i_t_zations__fpg setting up
AWCs dn priority basis. Initiating the exercise for the third phase of the expansion of
the ICDS Scheme, the Ministry shared with the StatesiUTs, vide d.o. letter No. 14-

112004.CD-1 (Vol.Il) dated 10" January. 2007, the data on total number of habitations

.in the country with SC pop_utatiéﬁ_bf 40% or mere 3s available from the Ministry of _
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7 Supply, Ministry of Rural Development, for facilitating preparation of a jigt of
itati _PopUlation whieh WCs and

Centres  whilg -ensuring that no habitaticn/seﬂbim?nt - with

2005 The IMTF. dccordingly. deliberateq On this issye g
fecommendeq the fol!owing norms:

Genera):

Projects: The Commutiee reiterateq the earjigr "eCommendation that:
(i) Cunununi(y Developmenf Block in 5 State should be the unit for Sanction

of an ICps Project in ruralftribaf areas, irrespective of number of
villages/population init.
VThA imbs

For Ruraliiryan Projects
400-800 1AwWC

800-1600 - 2 AWCs

1600-24np ‘ - 3 AWCs

Thereafter in Mmultiples of ggg 1AWC
For Mini awe

é/
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1 Mini-AWC
For Tribaj /Riverine/Desert Hilly and other difficult areas/ Projects
300-800 - tAWC
Mini - Awc ‘ '
150-300 7 ‘ 1 Mini Awc _

3 The States zre 2w requested o Undertake 5 MCro le: 3y Survey having regard o
predominant!y SC/STiMinonIy habitationg in the context . 1 ]
norms as given abeve ang furnish specific requi
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6 States who

have alreaqy sent their jeq
& (AVVQS/Mini-AWCS) for the 3% pha,
" taking into account

Scheme, Th
copy.
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